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CENTRAL ADMINISTRATIVE TRIBUNAL
JABALPUR BENCH

Ho'z\ No.636/04
Jabalpur, this the 16th day of August, 2004.
C OR A M

Hon'ble Mr.M;P .singh, vice chairman
Hon'ble Mr.A.K.Bhatnagar, Judicial Member

wahid Mohammad

s/o shri sheikh Mohammad

R/o Railway Station, Bakhleta

Gram & Post: Rithi

Dist .Katni. ‘ «..Applicant

(By advocate Mr.s.Paul)
| | Versus

1. Union of India through
its General Manager
west Central Raidway
J abalpur .

2. The pivisional Railway Manager
west Central Rallway
. Jabalpur pivision
Jabalpur.

3, The senior Divisional operating Manager
west Central Railway
Jabalpur Division
Jabalpur.

4. The Area Manager
West Central Railway
New Katni Junction
pist.Katni. . . seRespondents.

(By advocate: None)

ORDER (oral)
By M.P.singh, Vice Chairman |

By £4iling this oA, the applicant has claimed the following

reliefs
Set aside the impugned order dated 19.7.02 Annexure Al
with all consequential benefits as if the order dated
19.7.2001 A-1 has never been passed.

2. - The applicant is working as rointman Gr.B in the

pay scale of Rs.2650-4000 with the respondent Railways.

He has been issued a charge sheet and after conclusion

of the enquiry, a penalty of reduction of pay by 5 stages

\g}:jj/f period of 3 years, from Rs.2975/¢ to Rs.2600/- in



the pay seéle of R8.2650-4000 without cumulative effect
was 1mp¢sed on the spplicant. The order of thé_disci—
plinary authority has been challenged by the applicant
by £4iling an appeal aatéd S5th August 2002 (Annexure Ad).
Tillg‘nOW the appeal has not been decided.

3. In the facts and circumstances, we deemiiexappro-
priaie to direct the appellate authority to cbnsider
and decide the appeal of the applicant by passihg a
detailed and reasoned order within three monthé from
the date of receipt of a copy of thié order. we do so

accordingly.

4. Learned counsel of the applicant is directed to send
'a copy of this order along with the petitidn to_the
respondents immediately. o
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(A.K .BhAtnagar) . (M.P .Singh)
Judicial Member . vice Chairman
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